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Scheme was Rs. 681.32 crores. Of this 
amount the outstanding against 
Scheduled Castes and Scheduled Tribes 
was Rs. 414.39 crores. 
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New Currency Note Racket 

834. SHRI KRISHAN LAL 

SHARMA: Will the Minister of 

FINANCE be pleased to state: 

(a) whether it is a fact that a racket in 
new currency notes is flourishing in the 
precincts of Rcser\e Bank of India vide 
a News-report published in the 'Pioneer' 
of 10th June, 1995; and 

(b) if so, the facts of the case and 

action taken in the matter and with what 

results? 

THE MINISTER OF STATE IN THE 

MINISTRY OF FINANCE (DR. 

DEBIPROSAD PAL): (a) and (b) The 

New Delhi office of Reserve Bank of 

India has stopped issuing fresh notes of 

Re. 1/-, Rs. 27- and Rs. y- 

denominations from January 1994, May 

1994 and May 1995 onwards respectively, 

on account of discontinuance of printing 

and supply of these notes from Currency 

Note Press, Naxik. The question of 

flourishing of a racket in the premises of 

RBI, New Delhi as reported in 'The 

Pioneer' dated 10th June 1995 docs not 

arise. 
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